FORM A
PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankruptcy Board of India
(Voluntary Liquidation Process) Regulations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF
ENEL VAYL (PROJECT 2) PRIVATE LIMITED

.| Name of Corporate Person Enel Vayu (Project 2) Private Limited

2 Date of incorporation of Corporate Person | 28082012
1.{ Aasthorily under which Carporate Registrar of Companies - Delhi & Haryana
Parson is incorparaled Fagstansd

4 | Camorate idientity number | Brited liabiity | L40300HR 20T 2PTC46354
identity rmber of Comporate Person

5| Adcres of the: regestenad Offios and 14th Fiape, Tower B, Valika Towers, DLF Golf
Principal offios (if any) of Comorat Person | Course Road, Suncity. Sactor 54 Gurgaon,
Haryana 122003 India

.| Ligudation commencement date of 2012023
Coparate Person

7.| Name, adéress. amal address, eleghone | Name: Mr. Suman Kumar Verma
aumber and he fegistraton rumber of | Address: RZ-26P1205E, Lana No-10,
fhe Liguigstor | Indra Park. Paiam Colony, New Deli-110045
| Email: ipskverma@gmail.com
| Mobile: 9968008749
| Rog. No.: IBBUPA-00300342/2001- 202211 3857

4| Last date for submission of ciaims | Z2f02r2023

Kotice & herely ghven that the Emel Vayu (Project 2) Private Limited has commenced valingary

fquidationon 23.01.2023.

The stakehakiers of Enal Vayu [Project 2) Private Limited ane hereby called upon 1o subeme 3 prood of

fhinir claiems, o or befone 2202, 2023, 1o ha llquicator al the addness mantionad againal dem 7.

Thig Snancind crecitors. shall submil e peoof of claims by elactranic means only. All cther staksholiders

may submil e procd of clams inperson, by pos! orby éecinonic masns,

Submission of false or misleading proofs of claim shallatiract penalties. Sdl-
Suman Kumar Verma

Date: 26.01.2023 LiuicEator, Ened Vayu (Projact 2) Private Limsled
Place: Gurgaon Reg.No.: IBBIAPA-O0R0034 202021 -202211 3657
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